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... (Interruptions)

110 % hrs

(At this stage, Shri V. Elumalai, Shri B. Vinod Kumar, Shri M. Murli Mohan and
some other hon. Members came and stood on the floor near the Table.)

... (Interruptions)

HON. SPEAKER: Please go to your seats.

... (Interruptions)
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110 % hrs
ORAL ANSWER TO QUESTION
HON. SPEAKER: Question No. 321 — Shri Dushyant Chautala.
... (Interruptions)

(Q. 321)
59 3R AR HATCF & I 71 (S FAW PAR TER) : HeGel Feledl, IR

e & e IR W1 T 1. (SIT9T)

HON. SPEAKER: Please go to your seats.

... (Interruptions)
Y gRIT <IeTel : 3eye qeied], § w3l Heled q Yol ATed g, ... STaE)
HON. SPEAKER: Hon. Members, do you not want to run the House?

... (Interruptions)

HON. SPEAKER: The House stands adjourned to meet again at 1200 o’ Clock.
11 01 hrs

The Lok Sabha then adjourned till Twelve of the Clock.
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12 00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Hon. Speaker in the Chair)
12 0% hrs

(At this stage, Shri V. Elumalai, Shri B. Vinod Kumar, Shri M. Murli Mohan and

some other hon. Members came and stood on the floor near the Table.)

... (Interruptions)

12 01 hrs
PAPERS LAID ON THE TABLE
HON. SPEAKER: Now, Papers to be Laid on the Table.

THE MINISTER OF PETROLEUM AND NATURAL GAS AND MINISTER OF
SKILL DEVELOPMENT AND ENTREPRENEURSHIP (SHRI DHARMENDRA
PRADHAN): | beg to lay on the Table a copy each of the following Notifications
(Hindi and English versions) under Section 62 of the Petroleum and Natural Gas

Regulatory Board Act, 2006:-

(1) The Petroleum and Natural Gas Regulatory Board (Determination of
Petroleum and Petroleum Products Pipeline Transportation Tariff) Amendment
Regulations, 2017 published in Notification No. PNGRB/M(C)/62/2017 in Gazette

of India dated 19th December, 2017.
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(2) The Petroleum and Natural Gas Regulatory Board (Technical Standards and
Specifications including Safety Standards for Liquefied Natural Gas Facilities)
Regulations, 2018 published in Notification No. INFRA/T4S/LNG/05 in Gazette of

India dated 18th January, 2018.

[Placed in Library, See No. LT 8922/16/18]
S IR AR 7A@ & o7 T3 (ST FA PAR FEAR): g8 Feiedr, §
RIS &7 T GRT 5 S A 16 S, 2017 TP oFal H R 1069 T H
3ffiepet 2Tifcr SR Srellelod & foTu RIS 3T QMTetl I A HaferT STeRTSCIT 21 JIe
&Y T3 RITHTRET Fo 205 (IMR-205) BT IFAHR fobw T & IR F faaRur i v ufey (et

TOIT ST HEBRUT) FHT el IR G &

[Placed in Library, See No. LT 8923/16/18]
THE MINISTER OF STATE OF THE MINISTRY OF CULTURE AND MINISTER
OF STATE IN THE MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE

CHANGE (DR. MAHESH SHARMA): | beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Maulana
Abul Kalam Azad Institute of Asian Studies, Kolkata, for the year 2015-2016,

along with Audited Accounts.

(ii)) A copy of the Review (Hindi and English versions) by the Government of the
working of the Maulana Abul Kalam Azad Institute of Asian Studies, Kolkata, for

the year 2015-2016.



19.03.2018 10

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

[Placed in Library, See No. LT 8924/16/18]
(3) (i) A copy of the Annual Report (Hindi and English versions) of the Indian

Museum, Kolkata, for the year 2015-2016, along with Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the

working of the Indian Museum, Kolkata, for the year 2015-2016.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (3) above.

[Placed in Library, See No. LT 8925/16/18]
(5) (i) A copy of the Annual Report (Hindi and English versions) of the North Zone

Cultural Centre, Patiala, for the year 2016-2017, along with Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the

working of the North Zone Cultural Centre, Patiala, for the year 2016-2017.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (5) above.

[Placed in Library, See No. LT 8926/16/18]
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(7) (i) A copy of the Annual Report (Hindi and English versions) of the Nehru
Memorial Museum and Library, New Delhi, for the year 2015-2016, along with

Audited Accounts.

(ii)) A copy of the Review (Hindi and English versions) by the Government of the
working of the Nehru Memorial Museum and Library, New Delhi, for the year

2015-2016.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (7) above.

[Placed in Library, See No. LT 8927/16/18]

ST 1 A1 & 167 T3 (37 qaef wa):  areger qeied, #f SRaddiis
GHATHTS TR bl 3R &, H FR=AorRaeT U T Ucel IR T § :-

(1) (VP) CTISad PIRTRRET TAIHET Saaudc thexe 3t sfear fafics,
73 fSeett & af 2016-2017 & AT HfciaeT B U Ui (fewat a2 ST
HERRUT) AT ATIRI AT Rl
@) TIsde PITIRIET HIHGET Sactuiic theve 3Tk sfear fafies,

T8 fSeelt & a¥ 2016-2017 P BRIGRT Dl TDBR GRT FHIET Hi
U Ufer (fwa T 3t Seapum)|
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(2) SH[H (1) ¥ SfoaTRad W BT FHT USeT UR & 1 U [Gerq & HRUT q2rf
7T faaRur (=<t =T 3RS TR

[Placed in Library, See No. LT 8928/16/18]
THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION AND MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND INDUSTRIES (SHRI C.R. CHAUDHARY): |

beg to lay on the Table:-
(1) (i) A copy of the Annual Report (Hindi and English versions) of the Gem and
Jewellery Export Promotion Council, Mumbai, for the year 2016-2017, along with

Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Gem and Jewellery Export Promotion Council, Mumbai, for the
year 2016-2017.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

[Placed in Library, See No. LT 8929/16/18]
(3) (i) A copy of the Annual Report (Hindi and English versions) of the Plastics
Export Promotion Council, Mumbai, for the year 2016-2017, along with Audited

Accounts.



19.03.2018 13

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Plastics Export Promotion Council, Mumbai, for the year 2016-
2017.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (3) above.

[Placed in Library, See No. LT 8930/16/18]
(5) (i) A copy of the Annual Report (Hindi and English versions) of the Chemicals
and Allied Products Export Promotion Council (CAPEXIL), Kolkata, for the year

2016-2017, alongwith Audited Accounts.

(ii)) A copy of the Review (Hindi and English versions) by the Government of the
working of the Chemicals and Allied Products Export Promotion Council

(CAPEXIL), Kolkata, for the year 2016-2017.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (5) above.

[Placed in Library, See No. LT 8931/16/18]
(7) (i) A copy of the Annual Report (Hindi and English versions) of the Shellac and
Forest Products Export Promotion Council (formerly Shellac Export Promotion

Council), Kolkata, for the year 2016-2017.
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(ii) A copy of the Annual Accounts (Hindi and English versions) of the Shellac and
Forest Products Export Promotion Council (formerly Shellac Export Promotion

Council), Kolkata, for the year 2016-2017, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the
working of the Shellac and Forest Products Export Promotion Council (formerly

Shellac Export Promotion Council), Kolkata, for the year 2016-2017.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (7) above.

[Placed in Library, See No. LT 8932/16/18]
(9) (i) A copy of the Annual Report (Hindi and English versions) of the Basic
Chemicals Cosmetics and Dyes Export Promotion Council (CHEMEXCIL),

Mumbai, for the year 2016-2017, along with Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the
working of the Basic Chemicals Cosmetics and Dyes Export Promotion Council

(CHEMEXCIL), Mumbai, for the year 2016-2017.

(10) Statement (Hindi and English versions) showing reasons for delay in laying

the papers mentioned at (9) above.

[Placed in Library, See No. LT 8933/16/18]
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(11) A copy each of the following Notifications (Hindi and English versions) under

subsection (3) of Section 30 of the Tobacco Board Act, 1975:-

(i) S.0.354(E) published in Gazette of India dated 24th January, 2018, authorising
the Tobacco Board to allow the traders/dealers of the Tobacco Board to purchase
excess unauthorized tobacco at the auction platforms by charging penalties as

fixed by the Government in the State of Karnataka.

(i) S.0.355(E) published in Gazette of India dated 24th January, 2018, relaxing
the operation of the provisions of sub-section (1) of Section 10 read with sub-
section (1) of Section 14A of the Tobacco Board Act, 1975 in the State of
Karnataka for the period commencing from the date of publication of this
notification in the Official Gazette and ending on 30" April, 2018 and permits the
sale of excess flue curved Virginia tobacco crop of the registered growers and flue
cured Virginia tobacco crop of the unregistered growers at the auction platforms
authorised by the Tobacco Board.
[Placed in Library, See No. LT 8934/16/18]
AT ¥ 5T FAT (S, FeguTe R4g): areuer "aedn, § A=ferRad o 97 et &R
T &;-
(1) (Teh) TSERT el XM, 718 feetl & af 2016-2017 & dTiieh
gfcraes i Uep Uiy (fReet eI RIS Hasun) deiT SRITaRIferd ol
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(2)

3)

(4)

)

(6)

16

@) T TP FEAM, T3 et & af 2016-2017 P BRIBRI i
IRBR GRT AHIET BT Uep Ui (fawat qAT 3RS TR |

U (1) 5 SfecTRac U=l ol FHT Ueel IR & H g faeq & BRur g
AT foaRur (f&w<t T 3T HDHRT) |

[Placed in Library, See No. LT 8935/16/18]

(Uh) SISTT RCISIS 3 THFA CHITTS, Felede & a¥ 2016-

2017 & 1S gfcrdes hi Uep Uiy (fReet eI RN ) |

(@) 3FETT SEITIL 3 SHHL TaIESH, SeTelEE & a¥ 2016-
2017 & HRIDRUT DI ARDR GIRT THIET DT U Ufer (Brr q2uT et

EEDH) |

U (3) H SfeeTRaT U=l el FHT Ueel R I H g faer=g & BRur s
T foaRur (f&m<t T 3T TR

[Placed in Library, See No. LT 8936/16/18]
(Uh) & MaRICT 3iTh et (VTT e 31R &), fiwel & af 2016-2017 &
aTfies Tfcrae BTt TfT (fBwat q=IT SRS TR |

(@) T IFARIS 3 fieetl, fieell & af 2016-2017 & BRIBRU B
IRPBR GIRT THIET DT Uep UeT (Bt T RIS

IUYh (5) H IfeeTRad TAT T THT Ucel R & H §Y e & HRur &

T faaRur (=<t T SISt FahuT) |

[Placed in Library, See No. LT 8937/16/18]
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(7)

(8)

(9)

17

RISt el gafieT, AT e & av 2016-2017 & dTféics IRIT3AT DT Th
gfer (fewa) eI JRISTT TN ToAT I TR eRGMIseT ufde|

U (7) 5 SfeeTRad UAT Pl FHT USeT UR & H §Y fder= & PHRUT S0+
T foaRur (f&w<t T 3T TR

[Placed in Library, See No. LT 8938/16/18]

farafiemerr orem A fafiad, 1956 &I aRT 28 P arEdH

o O\ ON

erAoTRad STRRITTRI et Ueh-Ueh TfT (fBwal oI STl THehun)-

(Up) faeferncrr e N (Helfdener™l ol &R aul ol 3R
IR FETITer™l § AM®T Pl sRANR W & foll IURT)
fafra™, 2018, ST 12 BRAWY, 2018 & WR o JITUA H SRTAT
o ThoHo 1-1/2012(THT) H YT &Y 2l

(@) frafdernery sFar TRINT (e afidp TR Y& - & for
frafoemert o1 Fffexon fafm, 2018, ST 12 wRast, 2018 &
TRA & IS H MR Ho Tho Ho 1-8/2017 (Hidieft-2)
TepTIaTeT §T 2l

[Placed in Library, See No. LT 8939/16/18]
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(10) TRCRT JaT Uil TR (RBRI-Foil-AriieRy) s, 2017
I gRT 38 DT IU-GRT (1) b AT TR JFERFIAT Ho Blo 3o 758(31)
ST 21 HRERT, 2018 & HIRe b ST H HebTere g3 off o1 e FRT Sh
ffRT f gRT 38 Y ITLRT (2) F Ay Tt & TH=<T 79 A4
ol IBIRT Y TRATIT & 718 8, &t T Tfey (fBet eI SRS Seapwun))|

[Placed in Library, See No. LT 8940/16/18]
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12 02 hrs
BUSINESS ADVISORY COMMITTEE
53" Report

st worer Rig (AA): 3reTer TEIeT, § BRT FouT AT &7 5347 ufcaeT (feeat e

ST FEPRUT) TRE[CT SpRalT &

12 02 % hrs
COMMITTEE ON ESTIMATES
27" and 28" Reports

Sf. qRell FAeY el (PFQR):  3TeyE Heledl, § Uiade QAT (2017-18) B
ferAferRae Tfcraa (femeit oI STISi HRPRUT) TRl PRl & :-

(1) & AR (Y9d A ooy 9T I FeferT “gqud A et
TR AT IS & IR & adbad GffT (16df @l ) & 209
yfcrae 7 SfafdE e for/RIThIReTT IR TRBR GRT &Y T8 HRATS Jaet
2747 HfcrdeT |

(2) & HATCRI W G “rsiidl IR Yok gl 31IR ATcNeb GRET AT —
HediehT 311X 3FfehaT T 4w & IR A |Hfer T 2847 wiferda |
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12 03 hrs

STANDING COMMITTEE ON INDUSTRY
286" to 288" Reports

SHRI S.P. MUDDAHANUME GOWDA (TUMKUR): | beg to lay on the Table the
following Reports (Hindi and English versions) of the Standing Committee on

Industry:-

(1) 286" Report on Demands for Grants (2018-19) pertaining to the
Ministry of Heavy Industries and Public Enterprises (Department of
Heavy Industry).

(2) 287" Report on Demands for Grants (2018-19) pertaining to the
Ministry of Heavy Industries and Public Enterprises (Department of
Public Enterprises).

(3) 288" Report on Demands for Grants (2018-19) pertaining to the

Ministry of Micro, Small and Medium Enterprises.
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12 04 hrs
STATEMENTS BY MINISTERS
(i) Status of implementation of the recommendations contained in
the 5" Report of the Standing Committee on Petroleum and
Natural Gas on 'National Auto Fuel Policy, pertaining to

the Ministry of Petroleum and Natural Gas *

THE MINISTER OF PETROLEUM AND NATURAL GAS AND MINISTER OF
SKILL DEVELOPMENT AND ENTREPRENEURSHIP (SHRI DHARMENDRA
PRADHAN): | beg to lay a Statement regarding the status of implementation of
the recommendations contained in the 5" Report of the Standing Committee on
Petroleum and Natural Gas on ‘National Auto Fuel Policy’, pertaining to the

Ministry of Petroleum and Natural Gas.

* Laid on the Table and also placed in Library, See No. LT 8941/16/18
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12 04 '> hrs
(ii) Status of implementation of the recommendations contained in

the 134" Report of the Standing Committee on Commerce on Action
Taken by the Government on the recommendations contained in the
130" Report of the Committee on ‘Industrial Policy in the changing
Global scenario’, pertaining to the Department of Industrial

Policy and Promotion, Ministry of Commerce and Industry*

THE MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION AND MINISTER OF STATE IN THE
MINISTRY OF COMMERCE AND INDUSTRIES (SHRI C.R. CHAUDHARY): |
beg to lay a Statement regarding the status of implementation of the
recommendations contained in the 134" Report of the Standing Committee on
Commerce on Action taken by the Government on the recommendations
contained in the 130" Report of the Committee on ‘Industrial Policy in the
changing Global scenario’, pertaining to the Department of Industrial Policy and

Promotion, Ministry of Commerce and Industry.

* Laid on the Table and also placed in Library, See No. LT 8942/16/18
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...(TaH)

AT STETET : 31T 43 S, I (8 SfY P& heT =med & |
(T

AT STEET: ST 8 ST P& el TTed & |

...(sTaH)

AT 3reger: i o R |

e HAT (47 T Rig): AT el Sif, S & G BT G R g7 §, a9 I
TGS I HRIATS! FIR 81 I8 81 ... (TG H SolRT o T HAT DT TUT PR AT IS §
fos ST oY o fobed) off A HaRT & gRT = b T ISRT 911, 89 I IR 1T R
AT DR P [T IR Bl ...(TTIH) TIRT IRBR DI Jg TUE HAT &l ... (TIH)

PO FHHTT Gl 1 Al Pifthed AL Y 54 fbarm &, &9 defeet I =1ed &
A IS AR W == 811 ... (FaeH) § T AT A 37dieT BRAT A8 § b 39
G § Tt TEINT X d1fls A pifthed T R AT & Fobl ... (RIIE)

g-ydicl
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T STEET: HF1 FERTVT, He¥ TR SRTe el AT UTH S & | cifcbT A fepedt

AT T IRRAT 2T T bl AT A8 & & |

...(sTar)
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12 06 hrs

OBSERVATION BY THE SPEAKER
Notices of Motion of No Confidence

HON. SPEAKER: Hon. Members, | have received notices of Motion of No
Confidence in the Council of Ministers from Shri Y.V. Subba Reddy, Shri Thota
Narasimham and Shri Jayadev Galla. | am duty bound to bring the notices before
the House. Unless the House is in order, | will not be in a position to count the 50
Members who have to stand in their assigned places so that | can ascertain as to

whether the leave has been granted or not.

... (Interruptions)

HON. SPEAKER: | am requesting the hon. Members to please go to your seats.
... (Interruptions)

HON. SPEAKER: Hon. Members, | can’t see anybody.
... (Interruptions)

HON. SPEAKER: Please go to your seats, hon. Members. | want to see and

count the hon. Members. How can | count? | am sorry.

... (Interruptions)
HON. SPEAKER: Please go to your seats. How can | do my duty? | can't.

... (Interruptions)
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HON. SPEAKER: Since the House is not in order, | will not be able to bring the

notices before the House. | am sorry.

... (Interruptions)

HON. SPEAKER: The House stands adjourned to meet again on Tuesday, the

20™ March 2018 at 11.00 a.m.

12 08 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Tuesday, March 20, 2018/Phalguna 29, 1939 (Saka).
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